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SHRI MANAS RANJAN BHUNIA: Sir, this is an important issue. This is an

attack on democracy, this is an attack on institution ...(Interruptions)...

MR. CHAIRMAN: This will be discussed tomorrow morning. We are taking it
up in the first hour of tomorrow morning. It has been agreed upon by others also.

Please sit down. I will allow you. I will also allow you, Mr. Nadimul. Let the House

function, only three days are left. T 3T I Tdh 3@?1 g 5 e Th W’E[UT
v 2, g8 W U T @t 981 2, <9 R H fam 9 oy w9 o fufaa €,
STy A9 AN D € I U YT @, Al IAW BIIS] BN 3R WBR DI
A S W 3 HRA BT YA HIAT ARVl I T 7 8l

3t g aife avs wme (FqoRT): 99T WRIY ..(aeH)...

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, What about the notice
under Rule 267?

MR. CHAIRMAN: I have already said it. You have heard it also. 9 3d®
®el gag first hour # priority # o g €l

SHORT DURATION DISCUSSION

Recent increase in the Minimum Support prices for Kharif Crops and
Challenges in Agricultural Sector

st 3ifia e av W (YORI) : [HURT HEIGY, H 3Mud U MR e
PRAT § b MU wel 176 B 3 1T @i dl AR a1l 31T § By & fawy
H =gl bR Fed H AT g PN |l F SAR < B UgHAN 81 FaA YR JTH
P BT BT S R B 2 BT A1 8, 1 98 4RA DI ST 21 I DI AETe]
BT AT 65 TR A SUET H1 3= By ) 1R 2 3R g9y Sl § 3y &1
contribution ¥ 98 HEw@qUl 81 I I, Sl SISl & 3fidps a4 &, I9H g w9 I
contribution @1 I Tl 15 TRUC contribution AT ST &, WG BN § A Sl IASTRT
IUF BNl B, 9P VS IR o 3R S9a! Wt At # ofdx Mg, a1 I contribution

SN 42 TRAC & YT 81 Sl 2l

HEIGY, SEY & SN A R SEd1 Uiel B A @], o AR 3R qawd
Wfll o 1950 I Y T TR R E1 Al b FYUR W TG-SF 89 AN H I B
HipT i, R d I AIDPN &I, e s PR 8l, 89 39D AER TR $ P
JeTaT I DI YR Bl 3R T o HY @l fem § 957 WX W 6y &1 5@
gy 2014 ¥ T B S A U ety Fofy forar 9 ve Ufeifie SR e
3R 30 A1l & q1¢ Ugell IR Al T a1 DI Yof 9g9d Bl WRBR T BT SR
QT MR ST Uiel & g W UGS B WRBR 11, TSI b GR Hida o
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U AT &b A & Y A &b Ao Bl H 3HST §U ¥, 99 gad AR Tl 3R
FAT &b g HA & e /S S A 99er fhAr of {6 g8 S ARSR T S @
2, 98 WeHR 54 faen # Sed qerey, § amar § 6 a8 wwor &, o aret 9ig
I H WReR fha feem § Srelt, 99 feen o AT axe arer ol wemd |93) S 7
3O AT H el o fF AR S9aT 9ISt & Igcd H I8 WRHR Sl 9 S &
2, T9SIY &l WRBR g9 S Y&l 8, 98 IRPR TNIEl, Sforal, sfearRay, e,
HSIGRI 3R TMMal B ARPR BHM1 3R I a1 & AER R 9 d¢ IR a1 4
YR ST IIET Bl WRDR A G &l &, TTSIY Bl WRBR AN 93 I8! &1 qHraf
HEIGY, WRAR Sl UIe] &l WRGR F 1P AR GeH AT &b A 9 $ Py
&3 & AFH Bl IG5 BT YIN fBA1 € iR 980 AR A initiative IR ST 91T
B ARBR 7 oy €1 R AISHG TP 89 AN g¢, UA1 81 2| JErHAT Sif 7 379
AT § Bl o o ay 2022 H SF < PI IMSME] & 75 el YR B A, IH G
B9 fHAM @I I BT SRMAT B BT YA Y| 59 W 9gd 91 fewforgi arg b
g Hd BN, IE AYYT g1 AHURT HEIGY, HU-I-3U1 AT Blell 8, AR WRBR F
S ORI fewfirl &1 W ga TS SR FHRIGTH w9 ¥ od gY, A I|HR 3R
ST FIPR AR Fe1 BT (077 fbar &R A S initiative fTT, 9 initiative 319 3fidel
& w9 ¥ ff fEr wed € WHR 7 Gen @) off fF 'H 9gd ARy Ao ey,
ggd GRI ISl PI TR DR §U BT BT 3 BI SFAT B 81 59h] Rt
YE] db i T2 foar 81 H 59 99IE & A1EgH 9 S B ST BT S HE
BT FTEAT Gl g9 2009 ¥ 2014 Tb PV B IO e 1, 21,082 RIS BUY Tl
# U IR R Ridie a=ar § 5 ad 2000 9 2014 T& BN &1 oIS amde 1, 21,082
PRI BUY AT 3R a9 2014 F 2018 TP I8 TGDR 2,11,694 FIS BUY I TN BN
gorc # 75 IR @t gfg BT BT BM ARG ST ISl &l Ns Akl WK ,
TS WRHR 7 fHAT 51 395 a1 ged RramE s & foy 5,000 HRIS $UY, ST
& foI7 10,000 TS ¥UT, SN IR & AN S & U 2,000 IR TUY, A
Td ety 9™ & oy 7,550 RIe $UT 3R UyUTe & foy 2,450 dRre vuy fay
T 2l H Bl Ted P «ld AL AR B, Il Uh 9gd g golc b A
IR ST 9et @1 WRPR 1 fFar 21 v wgiey, ..(@agm). ..

st w9 o Yy (9 dd): W, 9 B 267 & ded e’ A Bl
...(TIET)....

MR. CHAIRMAN: No, please. We are in the debate. ...(Interruptions)... We are

in the debate, please. ...(Interruptions)...

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS; AND THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING
(SHRI VIJAY GOEL): Sir, they want to disturb the House. ...(Interruptions)... They

want to disturb the House. ...(Interruptions)...
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MR. CHAIRMAN: This is not the way. Please, 34 T 95 SISV ...(FdETH)...
What happened? ..(Interruptions).. 1 have answered you three times. 39 ¥{q T
Y e UR W8Vl I8 Ugia A8l 8l Have you Come to disturb the House?
...(Interruptions)... What is this? What is happening? ...(Interruptions)... Suddenly,

what happened to you? ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: Sir, this issue is a very important issue.

...(Interruptions)...
it o Mae: I8 FIE BT 27 ...(FIH)...

SHRI PRASANNA ACHARYA (Odisha): Sir, farmers' issue is an equally

important issue. ...(Interruptions)...

MR. CHAIRMAN: Yes, the farmers' issue is a burning issue of the country and
you are now obstructing it. 39 QT STSY| Please go to your seats. ...(Interruptions)...
Jg Ygfal 981 Bl ...(&AYM)... This is not the way, please. ..(Interruptions).. 1 have
to name you. Don’t allow it to go to that situation. ..(Inferruptions).. Three times
I have explained. ..(Interruptions).. You can't come to the Well of the House and
take the House to ransom. The entire House wants to discuss the farmers' issue and

you want to ...(Interruptions)...

R 3R gRaR dearor w3l (3N S gerel AE): WY, g R NIdT & b
g T IR 8T8 ®I custody H of ol ...(SGHH)...

SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: No, no; this will not go on record. It will go on record that
these people came to the Well of the House. That should go on record tomorrow.

..(Interruptions)..
SHRI MANAS RANJAN BHUNIA: *

e 9 e 93t (S JeTe Siaedy): 39 g9 Rl A8 89§ I8 87
...(FGHT)....

MR. CHAIRMAN: Please go to your seats. ..(Interruptions).. Please go to your
seats. ..(Interruptions).. This is not the way. The entire country is watching you. Live
telecast is on. Please don’t create an impression that you are obstructing the House
and also do not want to discuss about kisans. ..(Interruptions).. By force 1 will not
allow anything. ...(Interruptions)... Even tomorrow if you do this, you cannot dictate
to me. ...(Interruptions)... Do you understand my point? ...(Interruptions)... This is

not going on record. ...(Interruptions)...

*Not recorded
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SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: You are unnecessarily wasting your energy. ...(Interruptions)...
Is this democracy? ...(Interruptions)... Is this democracy? ...(Interruptions)... What are
you talking? ...(Interruptions)... The debate has started. ...(Interruptions)... You have
unnecessarily come into the Well and you are creating disturbance in the House.
...(Interruptions)... Trinamool Members, please go to your seats. ...(Inferruptions)...

Please go to your seats. ...(Interruptions)... Please go to your seats. ...(Interruptions)...
SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: This is not the way. ...(Interruptions)... This is most uncivilised,

unruly, undemocratic conduct ...(Interruptions)...

THE MINISTER OF LAW AND JUSTICE; AND THE MINISTER OF
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI RAVI SHANKAR
PRASAD): Sir, this is an important debate. ...(Interruptions)... Amit Shahji is speaking.
...(Interruptions)... He is the President of the Party. ...(Interruptions)... He must be
allowed to speak, Sir. ...(Interruptions)... What is this, Sir? ...(Interruptions)... They
will say everything and will not allow us to speak. ...(Interruptions)... What is this
happening? ...(Interruptions)...They will say everything. ...(Interruptions)...

il THTI ATESHT: AU HBIGd, Fai Y 8l s AR MU FaRAT &1 8, gl
% T8 B Dl [T o drel 81 9 98 Y .. (FEEF).... T ST BT AU I GIAT
.(FAUH).... D B RIT 8 TI? ...(FaIH)....

MR. CHAIRMAN: Shri Amit Shahji, please continue. ...(Inferruptions)... Please
sit down. ...(Interruptions)... Manish Guptaji, you are a senior Member. Please advise
your Members. ...(Interruptions)... This is not the way. ...(Interruptions)... The debate
has already started. ...(Interruptions)... The speaker is on his legs and then you come

in between. I was still considerate and then said that I am going to allow it.

Then suddenly you get something and you get up and disturb the House.
What is this? This is not fair. Please go to your seats. Please go to your seats.

...(Interruptions)...
SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: This is the attack. ...(Interruptions)... Why are you wasting
your energy? ...(Interruptions)... Members, please put on your earphones. You will

be able to hear. ...(Interruptions)... This will not go on record. ...(Interruptions)...

SHRI VIJAY GOEL: Sir, name them one by one. ...(Interruptions)...

*Not recorded
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MR. CHAIRMAN: Please go to your seats. I will not go by dictation of one
party. This House belongs to all the political parties. There is a system. There is a
rule. ...(Interruptions)... Please go to your seats. You are in the Well of the House.
...(Interruptions)... Please go to your seats. Trinamool Members, please go to your

seats. ...(Interruptions)... Nothing is going on record.
SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: Is this democracy? ...(Interruptions)... Is this a democratic right
to disturb the House? ...(Interruptions)... Is it a democratic right? ...(Interruptions)...
I am not going to allow that. ...(Interruptions)... Even tomorrow morning offer I
have given ...(Interruptions)... I am not on that...(Interruptions)... It is going to be a
discussion on Uttar Pradesh ...(Interruptions)... The girls' hostel issue. ...(Interruptions)...
Let me clarify it. Tomorrow, we are going to take up in the first hour the Deoria
issue. ...(Interruptions)... That happened in Deoria in Uttar Pradesh. ...(Interruptions)...

That is the issue I have taken up. ...(Inferruptions)...

SHRI VIJAY GOEL: Sir, name them one by one... ¥Y, T B BT ol i?

MR. CHAIRMAN: I am giving them an opportunity. Please go to your seats.
...(Interruptions)... Please go to your seats. ...([nterruptions)... The entire country is

watching you. ...(Interruptions)...

it I ¥iHR g WX, I democracy &b AT T 81 IET 57 8F SAD! d1d Fd
2 ... (TAYF).... BAR IR 3ege] 9 32 8, TR vy ©) a9t 32 € ...(3agm)...

MR. CHAIRMAN: Tomorrow, in the first hour, we are going to take up
discussion on Deoria, the girls' hostel issue. ...(Interruptions)... That has been agreed

upon. ...(Interruptions)...
2 M iR yTE: W), I fHaE ORI oM 81 <@ 81 LL(aum)...
MR. CHAIRMAN: I adjourn the House to meet after ten minutes.
The House then adjourned at fourteen minutes past two of the clock,

The House reassembled at twenty-four minutes past two of the clock,
MR. CHAIRMAN in the Chair.

MR. CHAIRMAN: Now, Shri Amitbhai Shah. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: Sir, we have given notice. ...(Interruptions)..

Please take it up. ...(Interruptions)...

*Not recorded
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MR. CHAIRMAN: I have to name you people. ...(Interruptions).. It will be bad
in your history. ...(Interruptions)... That will go on record. ...(Interruptions)... Please
understand. ...(Interruptions)... You are obstructing the House. ...(Interruptions).. The
entire country wants to see some debate on agriculture. ...(Interruptions).. Then
afterwards, there is a discussion on the issue of Scheduled Castes and Scheduled
Tribes. ...(Interruptions)... Hon. Members, under Rule 255 - Withdrawal of Member,
"The Chairman"... ... (Interruptions)... When the Chair is on his legs, you do
not bother about that also. ...(Interruptions)... What is this? Please go to your
seats. Last time I am telling you, please go to your seats. This is not the way.

...(Interruptions)...
SHRI MANAS RANJAN BHUNIA: Sir, this is very important. ...(Interruptions)...

MR. CHAIRMAN: Not important, nothing. ...(Interruptions)... 1 have seen it.
...(Interruptions)... There is nothing important but still I said we will consider it.

...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: But, Sir, this is an important issue.

...(Interruptions)...

MR. CHAIRMAN: You do not even bother about it. ...(Interruptions)... We
have to discuss about the issue of SCs/STs. ...(Interruptions)... The entire country

is looking for that Bill. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: We are here to protect the democratic rights
of the people of India. ...(Interruptions)...

MR. CHAIRMAN: Also, the farming community is agitated. ...(Interruptions)...

You just want to do politicking. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: Apart from democratic right, we want

discussion. ...(Interruptions)... Please, from you, Mr. Chairman,.....(Interruptions)...

MR. CHAIRMAN: Is it the way? You are an educated man. Is it the way?
When the discussion started, in between the debate, you get a mood and suddenly

you stand up and speak. ...(Interruptions)...
SHRI MANAS RANJAN BHUNIA: I raised it in the first hour. ...(Interruptions)...

MR. CHAIRMAN: What happened then? ...(Interruptions)... I answered and you

sat down. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: I raised it in the first hour. ...(Interruptions)...
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MR. CHAIRMAN: You are saying something which you had raised and I answered
and you sat satisfactorily. Then, all of your Members also sat satisfactorily. Then,
the discussion started. Suddenly, you got a mood. I do not know what the reason is.
...(Interruptions)... Then, under Rule 255, the Chairman may direct ...(Inferruptions)...
No question. ...(Interruptions)... The Chairman may direct any member, whose conduct
in his opinion is grossly disorderly, to withdraw immediately from the Council
...(Interruptions)... and any member so ordered to withdraw shall do so forthwith and
shall absent himself during the remainder of the day's meeting. ...(Interruptions)...
Yes, please. ...(Interruptions)... You just convince them. ...(Interruptions)... Nobody
is interested. ...(Interruptions)... 1 am not interested in naming. ...(Interruptions)... 1
am also not interested in naming. ...(Interruptions)... That is the most unfortunate
thing. ...(Interruptions)... So, do you also support them? ...(Interruptions)... Do you
support them? ...(Interruptions)...

SHRI MADHUSUDAN MISTRY (Gujarat): *
SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: Nothing shall go on record. ...(Interruptions)... Nothing
shall go on record either here or there. ...(Interruptions)... 34 <N §8 S|
(FAY )., (Interruptions)... What is it? ...(Interruptions)... Please sit down.
...(Interruptions)... Ask your Members to sit down. ...(Interruptions)... Why are they
standing? ...(Interruptions)... 39 AN §6 8T WISl ...(@AYM)... ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: *

st foera Mae: 9y S, @1 adad I8 8 T fh @rs ) i, feh foT
M I TT B o fh 89 B89 B go T8l <l ...(FAYF)... 3R 99 Ul & a8
gig §+ g 8, B8 WY 8 AT < A &1 L (FEYF)... 9 ddf H 1 U &R g R
IS 37ETer Bl el A8l <A ...(FUM)... Ig AP I T8l Bl ...(Fau™). ..

MR. CHAIRMAN: That is the fate of democracy. ...(Interruptions)... That is the

fate of democracy. ...(Interruptions)... What can we do? ...(Interruptions)...

st faora Maer: 519 S9! 9 fhaT ST .. (SEYH).... 99 g1dh! J9 ol S96
AT § WS B S L (AU, .

MR. CHAIRMAN: That is the fate of democracy. ...(Interruptions)...

3t fasra Maa: s9dT qdd9 § 6 o9 A ...(@agm)... IIfHd wrE S dreldl, 99
MY D! A T8l S| ...(FAHH)... T AT IADI TaATST Bl §& B Fbel o7
. (FAUH).... Y, fHaM, IT6 ARG, WHR 7 36 fog S f6ar 2, a8 s

*Not recorded
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gyl &, e foe ...aem)... d§ wwsrar § 6 smuel ff sad uificRiue oxe
ARMER g1 @12Y1 ...(FAIM)... WHARA St 9 e IR A% a1 9 o
nfewpar 3 fam & ...(xaem)...

SHRI MANAS RANJAN BHUNIA: Sir, We are also concerned. ...(Interruptions)...

sft faor e )7 MUY fded B LL.(RAYM)... 319 3N I8 SURI Bl politics
A DHINTY ...(TGE™). ..

M A viHv gare: gumufy S, Qe g aredr & & o=l o g4t &
. (AF).... T IR TG] B ...(FIH)... [HaEl & wfasy o Z=i 8 ... (gagm)...
§ g ATl YB1 IEdl g P ...(Hau™). .. S 3 a3t =af 81 @ ¥ ...(HaU). ..
A 3Tee] S dleldl, d dleidl ...(QH)... 98 Id] 8 &R BT ST IET 82
o (FAYF)... IR, I8 TP s WURT Bl ...(;AYM)... BfelT U] & I 3reue]
...(AYM)... S 39 99 & THENT G B, IAb! di= T8l fear < =T 2l
(A,

sft |uTafey: My @R IruH Wi R WISYI L..(aU™)...

st 39 vy ydIE: I8 AT HATT B WA ...(FEUH). ..

#t waf: A1 TS §F Sfl, 3EHS g9 Sil, Sl e e, Sl widg 9
. (AY).... 37 YATRMY =ha, i Adrear g1, $7 3R I o ... (=agm). ..
3T YT AISH UR S| ...(FGYH)... Please go to your Seats. ...(Interruptions)...

Please go to your seats. ...(Interruptions)... All these people, please go to your seats.

...(Interruptions)... All these people, please go to your seats. ...(Interruptions)... These
people, those names have read, they will go to their seats, please. ...(Interruptions)...
ST, M AN T e W SHRY 96 SMSUI L. (AYH)... R IE SHB! 87
..(AUH)... I H 3T SHIBH 87 ...(FAM)... T BT AP ...(FAUH)... PR
T Bl ...(AYM)... Y AN ABdH B ...(FGUH).... AP PR I8 &l ...(FqEH)...

U1 79 BTG ...(FFIH)....
SHRI MANAS RANJAN BHUNIA: Sir, we are also concerned.... ... (Interruptions)...

st faora Mrer: |9mafy ST, g wW udl & Adreil Bl Ueh-Ua fFe Sa] U8
7Y fF S BTeld # 9T BT 872 ...(GEF).... Let all the party leaders express

their views about this situation. ...(Inferruptions)...

MR. CHAIRMAN: Please. ...(Interruptions)... Parliamentary Affairs Minister,
as a Chairman, I can only advice. Then, I can only caution. Then, I can seek the
co-operation of the people. ...(Interruptions)... It is a very important issue which is

concerning, the larger sections, the farmers across the country are for discussion.
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[Mr. Chairman]

...(Interruptions)... There are some important issues, and I said that it will be taken
up tomorrow, the other one. ...(Interruptions)... And, then, I also took the names and
asked them to go to their seats. ...(Interruptions)... Other than this, what the Chairman
can do? And, if people come to the Well and then say, 'Let the democracy go to

hell', then, what can we do? ...(Interruptions)...
SHRI MANAS RANJAN BHUNIA: Sir,... ... (Interruptions)...

MR. CHAIRMAN: I would like to have the advice of various parties. Anand
Sharmaji, what is it you want to do? ...(Interruptions)... The Chair seeks your advice

also. ...(Interruptions)...

SHRI ANAND SHARMA (Himachal Pradesh): Sir, once the House is in order,
the discussion can resume. Unfortunately, the Members are agitated over some issue.
The Chairman has said that the discussion can take place tomorrow. But, now the
Members, they are not satisfied. Once the House is back in order, we can resume

the discussion. We are for the discussion. We are very clear about it.
MR. CHAIRMAN: I heard you. Now, Dr. K. Keshava Rao. What is your advice?

DR. K. KESHAVA RAO (Andhra Pradesh): I have no suggestions to offer.

...(Interruptions)...
MR. CHAIRMAN: Right. Shri Prasanna Acharya.

St oI SMEr: WS, B W B Al dl el ...(FAIF)... TE ...(FaIH)...
TETRMET Tl 81 ...(&ae). .. Sir, 1 don't deny; what they are saying is an important
issue. But equally, the farmers' issue is also an important issue. ...(Interruptions)...
And let the farmers' issue be discussed today. Sir, you kindly allow them to bring

up their issue tomorrow. So, let us not prevent the House from discussing the plight

of farmers. TRBR BT ATATE BT &, oI Al AAGAT PRAT 81 ...(FALYH).... BF
M farmers' issue TR TRBR BT UGBTI BN, T q B ...(FEYF)... A7 e
g1 {5 Mg 98T W8V 3R WRAR BT USIBIe HRYI ...(FIUH)... Let us discuss the

farmers' issue. ...(Interruptions)... That is my clear Cut opinion.

MR. CHAIRMAN: Now, Prof. Ram Gopal Yadav.
SHRI MANAS RANJAN BHUNIA : *

MR. CHAIRMAN: It is not going on record. ...(Interruptions)... Only the name

which the Chair calls will go on record. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA:*

*Not recorded
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. M MUTA ATed (SR IQ¥): 49, S99 3l I 78 fF S =9t g @
gd! 8, 98 9gd HedYUl 2l AN e Sl WAl Io] X8 §, SADT W AHA
important &, ofh MUY I SMYAId < T & f Bt 3991 dle™ &1 solora <
SITQ| oIt S99 MY & 91d &l &9 IRGE 6 &9 ot =1 < Jifes fear o,
I8 S99 W SUIET important AT 3R 3T ST TR b dlad bl goferd A &t 21
IH! TR UH W e e a1y, § g8 @mear g o # =mear § & ==t an #
S & AT GER H W IGRIY BRaTl g b d 37T e W’ 93, TR Bl obey
BN, Rifb d B AT 91 DI A1 & Y HE 2 T

MR. CHAIRMAN: Shri Navaneethakrishnan, what is your suggestion?

SHRI A. NAVANEETHAKRISHNAN (Tamil Nadu): Sir, as Prof. Ram Gopal
Yadav has said, we can continue the discussion on farmers' issue and, then, on the

basis of the assurance given by Mr. Chairman, it may be taken up tomorrow.

MR. CHAIRMAN: Now, Shri Ram Chandra Prasad Singh.

it T T TIE R ([9ER): W), (M| &) 99w 9ad 98 qul © ... (agM). ..
3R 39 <% ¥ fPAMI B AEIG! G AfP §1 I8 98 gUITT Bl I 2, I B
P issue b HWR T Y Bl TS B, ...(FAYF)... A 9 < H JR TRe-Re &
e © ...(FAUM)... I TEARMEN BT a1 B I8 © ...(FdIF)... AT SR g9 7Y
...(FAUH).... A9 Y ARY, g9l W qie ARG ...(FEgr). ..

MR. CHAIRMAN: You don't allow even other Members! ...(Interruptions)...

sft I Tvs yNie e WX, oFR UE a¥i@ @, A1 99 ot fad uQwr &1 @l
AT 81T, A 899 @il & A&l ...(FaHM)... S G § 9 W awer g,
St 3 BT H B, L..(AUM)... 3T HRATS DHINY ...(FEHF)... AR deq Bl
FATZYI ...(AGEF)...

MR. CHAIRMAN: Right. Shri Naresh Gujral, do you want to Say Something?

...(Interruptions)...

SHRI NARESH GUJRAL (Punjab): Sir, I come from a farming State.
...(Interruptions)... So, it is important that the farmers' issue must be discussed.
...(Interruptions)... In any case, this has been the demand of the whole House inside.
So, I am very surprised that we are not willing to discuss the farmers' issues,
more so when finally something has been done for the farmers after fifty years.
It is important that the farmers should know what the Government is trying to do

for them.

MR. CHAIRMAN: Now, Shri Sanjay Raut.
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it Ao WSA ((FERTE): WX, fhami &1 vy a9 Jgayel 2, ...(Faum)...
HERTSE & foe Y, <91 & forg Y, ...(aaems)... wife Ja STt feami =1 rcagen
HERTE H @l ...(FAIM)... 991 ol 7 & o1fia wme St 7 < fawa o g,
S ) T4 B AR ...(FEHTH). ..

MR. CHAIRMAN: Now, Shri C. M. Ramesh.

SHRI C. M. RAMESH (Andhra Pradesh): Sir, I agree with whatever Prof. Ram
Gopal has said. Both are important subjects. Why cannot we have an urgent talk to

their Leader and then meet after 10-20 minutes? ...(Inferruptions)...
MR. CHAIRMAN: We have already done it.
SHRI C.M. RAMESH: Suspension is not the solution.

MR. CHAIRMAN: We have done it. I will never do anything by force

...(Interruptions)...

SHRI C. M. RAMESH: Sir, call the Leader and discuss for 10-20 minutes.

...(Interruptions)...

MR. CHAIRMAN: Right. You may discuss it. If you want to discuss, discuss
with them. I have already adjourned the House and requested the Leaders also to
discuss. Now, Shri D. Raja. If anybody wants to discuss, he is free. I am ready to

go by that also. ...(Interruptions)...

SHRI D. RAJA (Tamil Nadu): Sir, I agree with what Prof. Ram Gopal Yadav

has said. The issues are very important. ...(Interruptions)...
3t faora Maer: W=, I I ARG B I Fhd § L. (). ..
st wurafe: omg SH@ fo=ar 79 I #3 S, 8MY §f3UI Whatever may  be,

why should the other Member get into that. ...(Interruptions)...

SHRI D. RAJA: Sir, the farmers' distress is a national concern. The whole House
will have to discuss it. We even used to ask for a special Session to discuss...
(Interruptions)... Now, Prof. Ram Gopal Yadav has given a concrete suggestion.
...(Interruptions)... If you agree to listen to them tomorrow, they can agree for that
and we can resume our discussion. That is for the Chair; you should assure them

that you will discuss their issue also.

MR. CHAIRMAN: Shri Satish Chandra Misra. Please. ...(Interruptions)...
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PROF. MANOJ KUMAR JHA (Bihar): Mr. Chairman, Sir, I think I was also
one of the core signatories for the motion on behalf of my party on Short Duration
Discussion. We wanted to mystify or de-mystify the spectacle of Minimum Support
Price. ...(Interruptions)... 1 have no disagreement with them, but what happens, Sir,
is that history comes to mock us time and again. In this House, there have been
Ministers who said, 'disruption is a strategy'. So, I believe that we should look at

it in totality. ...(Interruptions)...

3t Pefter IR T Ry e e faeell): R, § Heer g b gse
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SHRI ELAMARAM KAREEM (Kerala): Sir, two issues are important. The
House should run smoothly. You please assure them and give some time to them.

...(Interruptions)...

MR. CHAIRMAN: Hon. Members, before I adjourn, I want to tell the House
that this is the first item - the farmer's problem. The second item is SC/ST which
we all have been demanding for years together and that which has been approved
by the Lok Sabha. ...(Interruptions)... That will be taken up. If you are interested,
then, allow the House to run. ...(Interruptions)... If you are not interested, I adjourn
the House till 3.00 p.m.

The House then adjourned at forty-two minutes past two of the clock.

The House reassembled at three of the clock,
MR. CHAIRMAN in the Chair.

MR. CHAIRMAN: Let us continue with the discussion on the recent increase

in MSP on agricultural crops and challenges in agricultural sector.

SHRI MANAS RANJAN BHUNIA: Sir, I have given notice under Rule 267.

...(Interruptions)...
MR. CHAIRMAN: Nothing should go on record. ...(Interruptions)...
SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: Say, attack on democracy. Attack on Parliament. Attack in
the Well of the House. ...(Interruptions)... Will you please respect the Chair for a

minute? ...(Interruptions)...

*Not recorded



320 Short Duration [RAJYA SABHA] Discussion

[Mr. Chairman]

Hon. Members, I wanted to take up important issues. Accordingly, the Business
Advisory Committee has agreed to have discussion on challenges in agricultural
sector, recent hike in the MSP, etc. The second one is about the State of economy
and problems connected with that. Both have been admitted. One was slated for
yesterday. But, it could not be taken up yesterday. So, it is slated for today. And,
the other one is to be taken up tomorrow. There are other issues which have been

slated for taking up one-after-the-other.

As far as Zero Hour is concerned, I have been admitting almost all Zero Hour
submissions. First opportunity is given to Members who have not got any opportunity
so far. Second opportunity is given to those Members who have got only one
opportunity. And, third one is depending upon the importance of the issue. Some
Members have given notice today also for Zero Hour submissions. Some have been
listed for taking up today. And, some have been listed for tomorrow or can be listed
for tomorrow. But, in between the Short Duration Discussion, I have allowed to raise
a point and I have also answered to that point. Then, the discussion started and went
on for six minutes. After that, some Members entered into the Well of the House.
I adjourned the House twice, appealed to them thrice and also taken opinion of all
Members. Members are unanimous as far as the discussion is concerned; they are
all ready. But, Members are divided on possible action to be taken up. I have also
informed the House about the important Bill which is agitating the minds of the
people; various political parties are also agitating outside and the Bill was approved
by the Lok Sabha. I permitted it as a Supplementary List of Business. It is relating
to SC/ST. I also asked the Government to take it up on priority. I told the Minister
of Parliamentary Affairs that other Bills can wait for a little time, but you circulate
this Bill first. That is the situation. I have also informed about this to the House.
But, still, Members of one political party enter into the Well, shout slogans and
defy the Chair. So, I have no other way other than adjourning the House till 11.00

am tomorrow. The discussion will continue tomorrow.
The House is adjourned till 11.00 am tomorrow.

The House then adjourned at three minutes past
three of the clock till eleven of the clock on
Wednesday, the 8th August, 2018



